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Philippines . . ' 1,500
Qatar . . . . 2,000 .
Saudi Arabia . . . 900 :
Sierra Leone . . 425 I‘
Singapore . 20,000 ]i
Somalia . Lo 1,200 !
Spain . . . . 1,300 |
Sudan . . 2,500 !
Sweden . . . 264 i
Switzerland . . . 900 |
Tanzania |, . . . 5,000 E
Thailand | . . . 9,000 :
Tiinidad . . 103 |

1,05,742
Trucial States . N 5,000 1
Egypt . . . 442 !
Uganda . . . 1,600
UK . . . . 2,00,000
USA < e 29,804 i
USSR ., . ., . 757 |
South vietham . . 1,50 E
West Germany . . - 4337
Zambia . . c 1,200 |
South Africa . . . Negligible. ‘=
* 2,44,860

REFUGEES FROM BanGLA DesH
754. SHRI SASANKASEKHAR
SANYAL: Wil the Minister of

LABOUR AND REHABILITATION
be pleased to state :

(a) whether there have been cases of
fresh influx of refugees into India after
Bangla Desh has become a free and In-
dependent Sovereign State;

(b) if so, the reasons for such influx;

(c) the steps taken by Government for
taking up the matter with Bangladesh |
Government on this behalf; and

(d) how they are being accommodat- |
ed in India? |

THE MINISTER OF LABOUR
AND REHABILITATION (SHRIR. K,
KHADILKAR): (a) and (b) No, Sir.
There has been no fresh influx of re-
fugees as such, but some persons have
come over to India from Bangla-desh
since the liberation of that couatry.
Some have come with permits and wish-
ed to visit friends and relations; some
came because of conditions of distress
encountered in their localities, whilst the
majority came because they had migrat-
ed to India previously and had returned
to Bangladesh unauthorizedly alongwith
the post March 1971 refugees.

(c) The matter has been taken up with
the Government of Bangladesh. The
casual entry of persons will be automati-
cally controlled with the introduction of
the system of passports and visas for tra-
vel between the two countries. A suit-
able arrangement for the return of pre-
March 1971 migrants, who had gone
over to Bangladesh unauthorizedly, is
also expected to be evolved jointly by
the two Governments.

(d) Persons falling in the last-named
category are being accommodated in the
Central Camp at Mana, near Raipur.
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+[MEDICAL ASSISTANCE TO BANGLA DEsH
PRIME MINISTER

755. SHRI P. S. PATIL: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state whether arrangements

were made by Government to provide
the services of Indian Medical experts

during the period of indisposition of

+[ 1 English translation.
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Bangla Desh Prime Minister,
Mujibur Rehman and if so, what are
the details thereof?] .

fa¥w swrem § Iq-REAT (3 gHE A
fag) : daar 2w % waiA A&, 9@
ATFLEATA F) ArAEq4ar F T WL
aTaic @ wodm  fafxar  fagad
F 830 Sy@sg 4R & fag Ad
HZ;NAT 41 | QIFTT § q@AF LA
FT Al @34 & A F Qg ga &9E
3 3 fag azr narav g WA
fagra ar saer 2T fgar a0

+ITHE DEPUTY MINISTER IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH) : Government were not ap-
proached to provide the services of In-
dian Medical experts during the indispo-
sition of Bangladesh Prime Minister,
Sheikh Mujibur Rehman. Government
were approached for assistance in pro-
viding an aircraft to take Sheikh Mujib-
ur Rehman from Dacca to London.
The aircraft was readily provided by us.

MAINTAINING PEACE IN INDIAN OCEAN

756. SHRI CHANDRA SHEKHAR.
SHRI SYED AHMAD -
SHRI KOTA PUNNAIAH :
SHRI KRISHAN KANT :
SHRI D. P. SINGH :

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether Government have con-
tacted the countries of the Indian QOcean
for maintaining the Indian Ocean as an
area of peace; and

(b) if so, what has been the response?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SHRI SURENDRA PAL
SINGH) : (a) and (b) Yes, Sir. Goy-
ernment are in touch with countries of
the Indian Ocean for this purpose. Con-
sultations are continuing for finding

[ 1 English translation.
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implement the Resolution on
this subject passed by the General As-
sembly at its 26th Session last year.

WAGES ETC. OF THE FARM LABOUR

757. SHRI CHANDRA SHEKHAR :
SHRI KRISHAN KANT :
SHRI KOTA PUNNAIAH :
SHRI SYED AHMAD -

DR. Z. A. AHMAD :
SHRI D. P. SINGH :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state
the annual percentage of the growth
rates in the cost of living, farm wages
and real wages of the farm labour since
19697

THE MINISTER OF LABOUR
AND REHABILITATION (SHRI R, K.
KHADITLKAR): The All India Con-
sumer Price Index Numbers for agri-
cultural labourers (Base 1960-61=100)
moved as follows ;:—

1969 — 186

1970 — 194

1971 — 193

June, — 203 (Provisional),
1972

™ The wages of farm labour falling in
the Central sphere were last fixed/revis-
ed at Rs, 2.50 to Rs. 3.70 per day ac-
cording to areas, in May, 1969. Taking
note of the subsequent rise in the cost
of living, it is proposed to revise these
rates and a notification in this regard is
expected to be published shortly.

INpO-SWEDISH JOINT COMMISSION

758. SHRI M. K. MOHTA :
SHRI SUNDAR
PATEL:
SHRI LOKANATH MISRA:

SHRI CHANDRAMOULI
JAGARLAMUDI :

SHRI SHYAMLAL GUPTA :

MANI

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state :
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